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3153. SHRI GEORGE FERNANDES: 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to stale: 

(a) whether t)le di~ lll  between the 
Manaaemenl and the emplo)'ces of the 
Kashl Vidyapeeth. VaraDasl has been 
tiDally sellled ; and 

Ib) If so. the terms of the 5ellle. 
ment 7 

THE MINISTER OF EDUCATION 
AND YOllTH SERVICES (DR. V,K,R.V. 
RAO): (a) and (b). The employees of 
Ihe Vldyapcelh went on strike on January 
30, 1969. One of their main demands wa. 
paYDICnt of salaries for three months 
which had fllllen dlle. All arrears of salary 
were cleared cin February 17, 1969 and tb. 
IUlke was withdrawn. The VidYlileelh 
lIuthorltlrs are looklnl Inlo tbe otber 
demands of the comployen. 
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SIS4. SHRI VAI.MIKI 
CHOUDHARY; 

SHRI B. K. DAS-
CHOWDHURY: 

Will Ihe Mlniller of HOME AFFAIRS 
be pleased to state : 

(a) whether it Is a fact that Govern· 
ment have lately decided to ban recruil. 
ment of class I V St:lff for one year and 
also to restrict recruitmenl to clan III 
posls; 

(b) if 50, the reasons therefor: 
(c) Ihe extent of economy to be effect. 

ed thereby; and 
(d) the number of dass II and I post, 

proposed to be filled during the year, the 
additional expenditure 10 be Incurred tbere-
hy and the economy to be effected by 
restricting recruitment to these pO SiS ? 

THE MINISTER OF STATE IN THE 
MINISTRV OF HOME AFFAIRS (SHRI 
VIDVA CHARAN SHUKLA): (a) to (c). 
In view of the impcrative need for eco· 
nomy, Government have decided that, 
except In certain essential services, for a 
period of one year with effect from 
7·3·1969, direct recruitment should be reo 
strlcted to 50% (and In sprcial cases 10 
60%) of the vaC'Bncles In class III and 
certain categories of class IV posts. In 
olher class IV o~t  like those of peons, 
~ d  elc, there would be no direct 

recruilment at all during this period. As 
orders have been Issued recently, It Is 
not possible to indicate at this lIale the 
extent of economy to be effected as a 
result of the aforesaid decision. 

(d) As would be secn from the above, 
no restriction has been plaC'ed In the 
mailer of recruitment to clals , and II 
posts. As such, the question of economy 
to be effected by restricting recruitment to 
these Classes of posls does not arise. No 
Information Is available as to the number 
of aass I and II posts proposed 10 be 
filled by Mlnl.lrles/Departments etc., duro 
Inlthe year and the additional ollpendltar. 
to be Incurred Ihereon, 

DeyeloplDnt of ladlu Sblp· ... II.111 'ad.st., 
3ISS. SHRI K. P. SINGH DEO I 

Will the Minister of SHIPPING AND 
TRANSPORT be plealCd 10 Itlle : 

Is) whetber It Is • 'act lbat due to tb. 
lIalaclal ... I,taacc avail,ble frOID U.S,S.R., 




